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India-Malaysia Air Service 
·627. Shri Panna Lal: 

Shri Vishwa Nath Pandey: 
Shri Brij Basi Lal: 
Shd P. C. Borooah: 
Shri Mohammed Koya: 
Shri Ram Harkh Yadav: 

W ill the Minister of Transport, 
Aviation, ~;hipping and Tourism be 
pleased to .tate: 

(a) whether it is a fact that India 
and Malaysia have concluded an 

agreemerit for the operation of air 
services between the tw() countries; 

(b) if so, when; and 
(c) the main features thereof? 

The Minister of Transport, Avia-
tion, Shipping and Tourism (Shri 
Sanjiva Reddy): (a) The text of an 
Air Services Agreement between the 
Government of India and the Govern-
ment of Malaysia has been initialled 
in Kuala Lumpur by the Leaders of 
the Delegations of the two Govern-
ments. This text of the agreement 
is subject to approval by the respec-
tive Governments. 

(b) The text of the Agreement was 
initialled on 4th August, 1966. 

(C) The Agreement will eventua!1y 
enable Air-India to serve Malaysia 
and Malaysian Airways to serve India. 

Relief works in States 

*6ZS. Shri H. C. Linga Reddy: Will 
the Minister of Food, Agriculture, 
Community Development aDd Co-
oJlCration be pleased to state: 

(a) whether Government have de-
cided On the advice of the Planning 
Commission to .. top the relief works 
in the states immediately in some 
States and by 1st September in some 
other States; 

(b) whether it is necessarv that 
relief w()rks wili have to be . carried 
on till the next harvesting season 
which wili be different in different 
areas; 

(c) whether it is a fact that in 
some States, rains have again failed 
during this year also thus aggravat-
ing the situation further; and 

(d) whether relief works would be 
continued til! crops are harvested in 
all areas of the country to enable 
them to have the purchasing capacity 
and give them alI other famine re-
liefs also? 

The Minister of State in the l\finis-
try of F'ood, Agriculture, Community 




